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' In pursuance of letter No. 1575-l596/DIIClGaz.Ill3/0712026 dated I3-03-2026 of llotfhlc
lligh Court of Delhi, New Delhi and in compliance of the ditections passed in the minutes of mectin" dated
04-06 20,26 under the chairmanship ofl.d._I)istrict Judge /Chairman tl'I' 8: l)igitiration)_Dethi l)i§n-i<;1
('ourt.s and as approved by Officiating l.tl. Principal District & Sessions Judge. West. Delhi. it is hereby
ordered that lollowtng I.d. Judicial ollicers of West District. Delhi shall hold Weekend 'l'r;|t't'|g (ftiurtc \,\/¢_=;1
District. Delhi on the dates mentionctl against their names . during the month ol‘ ,]ul\'-2026.
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.\'ame of the Judicial Officer

Sh. (iautav tjjjwal. l.d. JMFC (i\'l Act)-Ol

Sh. Sal‘.-I ;\/longa. l.d. Civil Judge-()2

Ms: Renu, l.d. .lMl-'C- I0

Sh. Sahil Monga, l.d. Civil Judge-fl”

Ms. /\namika_ Ld. .lMl‘C( Mahila Court)-06

Sh. Sahtl Tvlonga, l.d. Civil Judge-O2

Ms. .lyoti Nain, l.d. JMFC (Mahila Court)-Ol

Wcekcrtd 'l'l‘alTic Court.

West District. Delhi

Weekend 'l'ral'fic Court l\'o. (ll

Weekend 'l raffle Court No 0'2

Weekettd 'l't'ai'lic Court l\'o. 0|

Weekend 'l‘rafl'tc Court No

Weekend Traffic Court No
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Weekend 'l‘rttiTtc Court .\'o. 02

Weekend 'l'ralTic Court No. (ll

Weekend Traffic Court .\'o .02
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8. Sh. Sahil Monga, Ld. Civil Judge-02
|I -

Note 1 y
l. The l.d. Judicial Officer, West l)istt'ict. Delhi tdepurted for “Weekend 'l‘raf|'it: Courts" West District.

Delhi shall he assisted by herlhis own court staff (OI Reader!/\hlmad. 0lStenographer. OI
()rdet'lyIPcon).

2. The i.d. Judicial Officer, West District, Delhi deputed for Weekend Traffic Courts, West
Disti-zct, and the staff of their courts shall be entitled to compensatory leave on a working
day, to be availed within a period of t year and O6 months respectively .'rern the date of
ditty

3. "line l.d. Judicial Officer, West District, Delhi dcputed for Weekend 'I'raffic Courts.
West District, Delhi are directed to submit a weekly disposal report to the office of the
undersigned indicating the number of eases listed, number of cases disposed, amount of
fine collected etc, in the prescribed format as followed in the ti(Z‘t'C. ‘_ .

4. Change of duty shall be done only in exceptional eases, subject to an intimation/request
being sent by the concerned Judicial Officer, at least a week before the requested change.
The concerned Judicial Office-" shall herself/himself arrange for an alternative and seek
consent of such Juicial Officer, before sending a request for change of duty. the office of
undersigned shall not be obligated to change duty in any other case.

' The DCP Traffic (West) Delhi is directed to depute/deploy one(0l) Compounding Officera.
deployed lin each Weekend Traffic Courts, West District, Delhi on the aforesaid said dates' ' ' ' ' - d'n = thefor verification of challans, for registration of the same in the register. .ot compoun t 5,
challans etc. I - \ V I1 ' 1t ‘mttn ' J
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A West District, Delhi
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x<>..|.l9.d.."..l..l.§.ll ..... ..(‘..iM(West)/W'l'(f/2026 Dated, Delhi the ...i..l.“.‘.‘?.t§.i?'°
Copy forwarded for information and necessary action toz»
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the lton'ble Registrar General, ttigh Court of Delhi, New Delhi.
through t.d. Principal District 8: Sessions Judge, (West),Dclhi .
"the l.d. Principal District 8» Sessions Judge, (HQ), Delhi.
the l.d. Principal District & Sessions Judge, (West), Delhi. '
t":‘.e t.d. District Judge/(Il".a::":::;in, (['l' 81 Digitization), Delhi District Courts, Delhi.
the l.d. officer tncharge, Poo. (Bar, 't‘is llazari Courts, Delhi.
the t.d. Senior Civil Judge. West District, 't‘is tiaaari Courts, Delhi.
the id. ACJM/ JMI-'C(s) _JS(YC/!\(IJ/CCJ/(IJ West District Delhi.
the Secretary. Delhi Legal Service Authority, West District, Delhi.

the Director of t>rosect:tio::_ t;s ttazari Courts, Detni.
the (Iommissioner of I>oi";t‘t~. 1)elhi.
the DCP 'l'rai'fic (West) l)cil"~.{. -
the Secretary, Bar f\ssoeia:ion_ 't'is ltazari Courts, Delhi.
For Uploading on cent raI'/-.-ti web-site through lftYt~1RS
'l‘h"e Care Taking Branch. HQ & West tis llazari Courts, Delhi. _
Reader to the court of undersigned.
the Cash Branch, West District, 'l'is tlazari Courts, Delhi.
PS to t.d. Principal District arid Sessions Jtidgefwcst) District, Delhi
Office file.

f udici l re/\r
M l,_)§.i2trict, D
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